C.P.52/85 in 0.A,1035/93
C.P.353/95 in 0.A, 1222/94,
C.P.54/95 in O.A. 1223M4.
C.P. 90/95 in 0.A, 932/95.
©.C.P. 32/95 in 0.A, 930/93
CiP. 24/65 in 0.A, 948/93 -
.C.P.95/85" 1n 0.A.875/03
C:P+ 96/95 in G.A. 874/93.
C.P. 28/95 in G.A. 873/93,
'C.P. 99/95 in 0.A. 1250/93 &
, "CiP. 106/95 in O.As 1366/93,

X

!& Venkateswarlu
""U.Purnachandra Rao.
T« Subramanyam.
P.Narayana Murthy
N.Lakshmana Murthy
P.Venkat Ra .

O o W b
L ]

- 1. T.R.L+Sarma,
2. A-S‘atyanarayp.&a_

1. R.Buchi Ramuly - ° °
2. C.Sesha Rao, -

3. N V. Subha Rao. ) .

4. I.V.R.Mohan Raei

5. A.Sambasiva Rsc.
K.Krishna Meithy.

V. V.Subbarayuduy..
V%mearasaiah ..
R.Parasuram

M'.ﬂanwrrantha Rao,

TeSrecnivasa Rao,

4

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYLERABAD

Dt.wf Order: 14-12-95,

ar ApD‘ISc_agﬂ:a- e
‘C.Pi52/95 in 0a 1035/93

. ﬁppl:.cants in C.P. 53/95
itr O.as 12227%4¢,

~ Applicamts Ly C.PL smﬂas
in 0.a4.1223/94.

. applicantein C.PHC/95 in

0,A.932/93

+« Applicant in. C.P _.'_92/”95 in

O.A. 930/93..

Appllcmt in.C. P.94/93 in
+AD48/93.

2 Applicant'in C.P.9%/95 in"

0.A.875/93.

AppllCant in C.P. 96/9‘5 in .
0.A.874/93. s

es dbplicant in C.P.%8/95 in

C.A. 873/93,



-8.
9.

Sri.-M. V. Bhaskar Iao, Chlef Gene'ral Mdnager,

-

"

&
.léf"
lelecommunlcatlons, A.P.Circle, Pyderabad.

sri n.k.Thakkar, ;urector.General and Chalrman,
Telecom Comm1551on, New Delhi.

Sr1 K.N. Viswanathan, OGM Maintenance S.T.R.
Madras 39 Ragagl Salai, Madras l.

.'Srl R Ranganathan, Chief Generél Manager Pro;ects, No.3,

Ethiraj Salai, Madras 105,

SIl K. K.Takkar, Secretary, Mlnlstr} of Compmunications,
Govt.of Indla, New Ielhi.

Sri R.K. Takkar, Chai rman, Telecom Board; Sanchar Bhavan, New pelhi.

Sri sudh Prakash Asst.Lirector: General(TE) Min.of Communications,
Depty of Telecom, banchar Bhavan, New Lelhi.

One copy to Mr,K.Venkateswar Rad, Advocate, CAT.Hyd.
One copy. td-Mr Ve ﬁénkaheswar Rao, advocate, CAT.Hyd.

10. One copy to Mr.N. V;Raghava Reddy Addl .CGSC. CAT.Hyd.

‘}}”6ne spare c0py. - R

(A0

pvm- o ) _

a“i,

T —




L
s

A

]
i,

3...8ri Budh Prakash, Asst.Cirector General (TE)
Ministry of Communications,
Dept.of Telecom, Sanchar Ehavan,
New Delhl.. : .

4. Sri M.V.Bhaskar Rao, Chief General Manager,
;elecom, A F.Circle, Doorsanchar Bhavan,
Hyderabad ' : _

: '..-Respondents in
© CWFL90/951in CLAs 032/93
C.P.92/95 in 0.,A.930/93
. L C.Pe94/95 in 0.A.94E/93
. | C.P.95/95 in 0,2.875/93
ST T C.P.956/95 in 0.4.874/93
NI C.P.98/95 in 0.A.873/9% &
§' R : c.P.—-99/95—in C,A.1250/93

Counsel for the Appllcants. Mr.K, Venkateswax Rao, in
: C. Pi52/95 in O.A. 1035/95
CiPJ53/95 in 0.A.1222/94
C.PWw54/95 in 0.A.12223/94
and CsP.106/95 in o A.1366/93.

Mr V.Venkateswar - Ra©,. in C.P.90/95 OA932/93
L .. .CsP.92/95 in o.n.930/93 ‘
. ... CJP.94/95 in 0.A.948/93
Y CLP.95/95 in 0.A.875/93
C.F.96/95 in 0.A.874/93
C.Pe 98/95 in 0.A.873/93
C.P.99/95 1n 0.A1250/93.

COunsEl for the Respondentss Mr .N.V.kaghava Reddy, Addl GS8C.
in all the C.Ps.

CO RaMg o ' - -
THE HON'BLE:SRI JUSTJCE V.NEELADRI RAQ :VICE-CHAIRMAN
TPEnﬂDN'BLE ME JR.RANGARAJAN : MEMBER{ADMN)

(Order pa§sed by Honlple Justive V.Neeladri Kkao,
Vice chalrman)

All these Contempt Petltions are closed as by letter
Wo. Ta/LC/5~4/94 @t 13-12-95 the applicants were informed that the
orders therein w1}l ke implemgnted subject to the out ‘come of the
SLPS already fllEﬁ in Supreme Court of Indla/sLPs proposed ho be filed.

Y

wﬁzﬁr afe | ' .
CELTIFIED TO BE TRUB G@PY - 54/-x X

Deputy Legistrar (5)oC
>, -)\&S%NJ\EN .
mr“qw&n -
TN QFFICER
© R g ranghy o
Ceone en. ¥ TleidEa FE Pﬁr‘im
A7 TR
i udE SRADAL BENCH



